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IN THE HIGH COURT- OF DELHI -

Appellate Civil Jurisdiction

C JM.H0.230NO. OF 1978 with C.M.L59-W/78
~ and “ M, No. 460~ of 1978 '
M/S-Orissa Cement Ltd. | PETITIONER -
. VS. . ~
r:.» C%gmissioner of Income-tax RESPONDENT'
- Shri Bishamber Lal, Advocate,
Sr. No.
iDag:&; ORDERS 4
1., 1.3.1978 Present : Mr, A.K.Sen, ST. Advocate with Mr, Bishamber Lalfji

counsel for the petitioner.

C.W.No. 230 of 1978
Notice to Mr, B.N,Kirpal, Standing counsel for "

the respondents, to show cause 'why the Writ Petition
should not be admitted. Notices returnable by 6th March,.

19780 Dasti.

C.M.No %60 of 1978 '
Notice to My, B.N.Xirpal, Standing Counsel for t?']

respondents, Notice returnable by 6th March,1978. Déstﬁ

In the meantime the commissﬂioner is restrained from

'passing any final order pursuant to the notice Annexure I

da.te& 16th January,1978.-
C.M,No. 459 of 1978 - }
. The exemption prayed for is gr'anted. N
) -7 V. R,:7;¢éi¢%¢wfﬁ &‘

ry CHIEF JUSTICE. -
L oY N —— e ] \Q ‘ i;-"'\’u : :




2. 6.3,1978

2131978

- i
2002:DHC:5454 -

C.W.P,No, 230 of 1978

Pregsent 3 Mr, Bishamber Lal, counsel for the petitioner,
Mr, B.N.Kirpal, counsel for the respondents.

C.W.P.No., 230 of 1978 & C.M.No.460 of 1978.

Mr, Kirpal wants to file a counter-affidavit
showing cause, He should file the counter-affidavit
on or vefore 14th March,1978. The petitioner may
file the rejoinder, if any, by 21st March, 1978, Let

the matter be 1listed on 21st Mareh,1978.
CHIEF JUSTICE. ‘
%W

(S .RANGANATHAN )
y

PregentMr. X.K.Sen, Sr., Advocate with Mr, Bishamber
Lal, counsel for the petitioner,
Mr, B,N.Kirpal with Mr, M.L,Verma,
coungel for the respondent,

‘March 6, 1978.

N o 78
Heard, Rule.

#—.—- o
C,M.No, 460 of 1978; ‘ )
a4 q“%c" ,g,,f‘_‘ -R"“J‘

We do not think that there 1g any exespbiensl .
R G -
ground for grant:!ngLstay prayed for. C.M.No, WO

of 1978 1is digmissed, .
/- V-R. mxﬁ\.m
CHIEBF JUST ICH

—

March 21, 1978;
(5. RANGANATHAN )
JUDGE
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Co¥We 230 of 1978

31=8-=-1979 Present: Mrg Bishambar Lal for the petitioner.
v) Mr, B.N.,Kirpal for the respondents,

o C.M. 2552 of 1979:

By this application the petitioﬁer company
séeks a direction to the Incometax Appellate
) ) Tribunal to hear and dispose of ITA No.887/Del of
1978-79. The Tribunal is not a party to the
\. - MMJ\&'M!%&-H@;V:——-«?G -~
' writ petition.L-Bu%ﬁat appears that since the
- .- subject matter of the appeal before the Tribunal
. : /G-’J"’
e : is also the same asjof the writ petition the
| Tribunal declined to hear it 830 long as the
wrlt petition is pendlng. E¥ find that there is
pome _ no eﬂeh order passed by this Court either
restraining the respondents or anybody else
from proceeding further in the mattera It is
v kmh -
sufficient for meLtthat the pendency of this
writ petition does not in any way debar the
e~ - M GART O
Tribunal te proceed;with the appeal, With this
observation the petition is disposed of.

Fhompemrioe—

Aug 31,1979: _"ﬂ_Iudge——-
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Date

Orders

&

N

08.08.2002 .
[ ]
Ms .Radha Rangaswamy and Ms.Ranjeeta Rohtagi
for the petitioners.
Mr .R.D.Jolly and Mr _Ajay Jha
for the respondents.

Present.:

CW No.230/78
Petitioner had filed this writ petition

seeking a writ of prohibition to restrain respondent

No.1 from proceeding under Section 263 of the Act or

passing any order pursuant thereto. Learned c¢ounsel

for the petiticoner submits that in view of the order

under Section 263 of the Act, having been passed and

the petitioner having availed of the appellate remedy,
petitioner does not press the writ petition.
having

The writ petition is disposed of as

become infructuous.

il Sominn

August 08, 2002

anmohan Sarin,J.
aka. )

Divedi's:H.C.D.-07-02




